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MINISTRY OF HOME AFFAIRS 

NOTIFICATION 

New Delhi, the 20th June, 2012 

S.0.1389(E).—In exercise of the powers conferred 
by clause (b) of sub-section (2) of Section 3 of the Disaster 
Management Act, 2005 (53 of 2005), the Chairperson of 
the National Disaster Management Authority has 
nominated Shri V. K. Duggal, IAS (Retd.) as Member of 
the said Authority. 
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